BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
'AHMEDABAD

IA 366 of 2017 in C.P. (LB) No. 114/7/NCLT/AHM/2017

Coram: - Present: Hon’ble Mr. BIKKI RAVEENDRA BAB
_ . o - MEMBER JUDICIAL

ATIENDANCE -CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 09.11.2017

Name of the Company: . Vikas‘h Gautamchand Jain IRP.
V/s. -_
Vinod Gangaram Dutta & Anr.

Section of the Companies Act: Section 19 of the Insolvenc and Bankruptc
B Code ' '

S.NO. NAME (C_APITAL_LETTERS) __DESIGNATION ___REPRESENTATION _Z?IATURE

}:/_,,mm el Hr'w el

ORDER

' Learned Advocate Mr. Raju Kothar present for Apphcant (IRP) None present for-
Respondent n IA 366/2017.

Applicant to file resolution of 1% meeting of COC held on 18.10.2017.
Proof of dispatch of copy of application on Respondent ﬁl’ed.

Apphcant is directed to serve notice of date of hearing on Respondent (directors)
along with copy of order and file proof of serv1ce '

List the matter on 16.11.2017.
- | f- - BI

RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 09th day of November, 2017.




